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the hon. the Finance Minister agreed
to havi« a discussion on these three
Agreements—^not o n ly  with respect to
Caltex but with respect to the other
two also— ând for that purpose at
least the texts of the agreements are
necessary?

Shri K. C. Reddy: I did not say that
the text of the agreement will not be
made avaUable. I said that in the
publjp interest it cannot be made avail
able just now.

Shri G. P. Sinha; Do Government
propose to nominate some of the
offlcials on the Board of Directors in 
view of the fact that this is one of
the most important basic industries of
the country and the prices should be
properly regulated?

Blr. Deputy-Speaker: It is a sugges
tion for action.

Shri T. N. Singh: May 1 know
whether Government have any control
over the re-export business of this
<ioncern and whether anything is con
tained in the agreement to regulate
the re-export of reflned products of
this company?

Shri K. C. Reddy: I do not quite
follow. Re-exports of what products?

Shri T. N. Singh: For instance
petrol or other petroleum products
may be re-exported by them after re- 
flninlg and manufacture here. I want
to know whether Government have
any powers under the agreement to
control such re-exports.

Shri K. C. Reddy: One of the terms
of the agreement is that so long as
our country requires these products
they ought to be sold in this country
before any question of re-export can

 ̂ "be considered.
Shri K. K. Basn: What are the

shares, if any, of Indian capital, and
may I know whether they have the
same rights as their British or Caltex
-counterpart?

Shri K. C. Reddy: I have mentioned
in the statement which I have laid on
the Table that Indian investors can
take 25 p>er cent, of the issued capital

 ̂ in the form of cumulative shares.
Shri K. K. Baan: May I know

whether the prices to be fixed will be
pn the prevalent intematibnal basis or
it will be actual cost of production plus
a reasonable profit made here?

Shri K« C. Reddy: Several elements
. ^0 into the price of petroleum pro

ducts, for instance the price of crude
oil, transportation charges, insurance
charges and so on and so forth, and

all these aspects will be taken into
consideration at the ty[ne of fixing the
prices ultimately.

Skd Punnooae: From the statement
laid on the Table i| appears that
adeq^uate steps to train an adequate
numoer of Indian personnel will be 
provided for. l^ay I know who will
decide this adequacy of steps and the
adequacy of the number,—Government
or the company?

Shri K. C. Reddy: Surely Govern
ment will have a voice in the matter.

Shri Punnoose: May I know why it
has been specifically stated that the
personnel will have to be selected by
the n)anagement and why Government
will have no share in it?

Shri K. C. Reddy: The actual selec
tion must of course be left to the firm
which is managing the industry, - -the 
actual personnel, A.B.C. etc. But so
far as the number of personnel is con
cerned, Government will have a voice.

Shri Saraagadhar Das: If after sup
plying the needs of India there is any
surplus of the products, petrol and
other products, in what area of the
world will they be allowed to be
marketed?

Shri K. a  Reddy: At this stage it is 
not possible to say.

Mr. Deputy-Speaker: That is hypo
thetical.

E ducational and  C ultural F ilms

*1251. Shri T. 8. H. OhetHar: Will 
the Minister of Information and 
Broadeastlng be pleased to state:

(a) the number of educational and 
cultural films produced by Govern
ment so far;

(b) how they are sought to be popur
larised; and

(c) whether there is any proposal to 
sell these films on a subsidised or 
concessional scale to educational Infti- 
tutions?

Tile Mlnfoter of Information and 
Brondcasling (Dr. Keakar): (a) The
number of educational and cultural
documentaries produced by the Films
Division is 93.

(b) The films are shown in cinemas
all over the country, and in rural areas
through mobile vans. Prints are also
sold or made available on hire to
institutions associations and indivi
duals who have facilities for exhibi
tion. Selected films are sent to our
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Missions abroad and arrangements
have been made for commercial dis
tribution in a number of countries.

(c) A concessional rate is already in
force in regard to supplies to educa
tional institutions.

Shrl T. S. A. Chettiar: What is the
concessional rate?

Dr. K ^ ar: Rs. 1/8/-.
Shri T. S. A. Chettiar: Is it sold at

concessional rates to the educational
institutions?

Dr. Keskar: Generally the films are
hired, they are not sold.

Shrl M. D. Joshi: May I know the
period of time during which these 93 
films were produced?

Dr, Keakar: The question is about
the number of educational and cul
tural films produced. We have pro
duced these and many other films also.
A statement was laid on the Table of
the House during the course of this
session in which all the names of the
films that were produced and the dates
of their production are given.

Shri Namdhari: Will the Govern
ment encourage the production of such
films which will inspire the people in
raising their moral and spiritual
character according tp the traditions
of our country?

Mr. Deputy-SpeaKer: That is the
object.

Shri Namdhari: It is a serious ques
tion.

Dr. Suresh Chandra: Do the Ministry
of Information and Broadjpasting have
any plan to produce films of our cul
tural centres like Ellora and AJanta 
and South Indian temples in parti
cular?

Shri Raghanath îngh: Banaras
also.

Dr. Keskar: The hon. Member has
probably not looked at the list Some
of the suggestions that he has made
have already been carried out.
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Shrimatl Renu Chakravartty: May I
know if in our Embassies abroad^
especially in the U.S.A., they have any
programmes of showing these films in
the educational institutions in order to
show them what In îian people are
really like and to make them get rid
of their ignorance about us?

Dr. Keskar: Our Embassies in the
U.S.A. and in other places try to show
as widely as possible the documen
taries produced by our Films Division,
and I might inform the House that
we are getting very appreciative re
actions of a number of documentaries
that have been shown there.

Mr. Deputy-Speaker: The Question
hour is over.
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The Minister of Commerce and 
Industry (Shri T. T. Kriahnamachari):
(a) and (bj. Government understand
that a firm in Bombay is at present
engaged in experiments in this direc
tion. The manufacture of the machine
is still in the experiinental stage and
the final model is reported to be not 
yet ready. The firm has not so far
approached Government for any aid.

(c) Does not arise.




